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Name. of the Statel C:D 
Un 'on Territory Ratio 

VI SOUTHERN REGION 
Andhra Pradesh . . 84.85 
Kamataka . . . 87.23 
Kerola . . . . 59-70 
Tamil Nadu . . . 100.42 
Pondichary . . . 54-96 
Lakshadwap . , . 17.58 

ALL INDIA . . . . 65.95 

ASTBHUJA PRASAD 
: Will the Mtnister of 

pleased to state : 
(a) whether the Government pro- 

pose to impow ban on ncw appoint- 
zxnis i n  the Government offices and 
banks; and 

(b) if w. the rca>ons t lierefor! 

T H E  MINISTER OF STATE I N  
THE MINISTRY OF FINAVCE 
(SHRI SHAX TARAM POTDUKHE): 
(a) There is no proposal to impose 
ban on new appointments in Govern- 
ment Officcs and Publ~c Sector Banks. 

(b) Does not -I me. ' 

[English J 2 5 7  
Re-opening of Bnncbes of Indndy 

vestment Centres 

to state : 
(a) the reasons for closure of thc 

overseas branches of the Indian 
Investment Cenue: 

(b) whether the Government propose 
to  re-open these branches; 

(c) if so, when; 
(dl if not, the reasons therefor; 
(e) whether the Government also 

propose t o  open the branches of the 
fadian Invcstmcnt Centre within the 
country; and 

(f) if so, the details thareofl 

THE MINISTER OF STATE IN  
THE MINISTRY OF FINANCE 
(SHRI RAMESHWAR THAKUR) : 
(a) The Indian Investment Centre's 
offices abroad were closed as part of a 
larger design to reduce bureaucratiza- 
tion and to provide integrated services 
to NRIs/investors. 

(b), (c) and (d) Such a proposal may 
be considered, if required for the 
successful implementation of the In- 
dustrial Policy of the Government. 

(e) and (f) There is no s ~ c h  proposal 
under coniideration of the Govern- 
ment. 

Rural Bnak 
.cI, 

251 8. SHRI HASSAN MOLLAH: 
Will the \l:nlst- . 
be pleaied to state : 

(a) uhether the Government propose 
to amalpmate all the regional rural 
banks in the country; 

(b) if so, the details thereof; and 
(c) if  not. the reasons therefor? 

THE i1INISTER OF STATE IN 
THE MIhISTRI' OF FINANCE 
(SHRI DALBIR SINGH) : (a) No, 
Sir. 

f b) Does not arise. 
( c )  Each Rrgicanal Rural Bank is a 

separstr I r p l  entity under the Regional 
Rural Brink', Act, 1976 and operates 
within the specified 1oa1 limits. The 
Government debif: 1.3 maintain the 
separate identit ~tnd duracter of such 
banks. > 5 t( 
Revamping of Elport Processing ZoPC - 

be pleased to state : 
(a) whether the lndian Institute of 

Foreign Trade has cdied for warn- 
ping the export processing zones to 
make free tmde zones an effective in- 
strument of export promotion as re- 
ported in the 'Economic Times of 
July 16, 1991 ; 
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(b) if so, the details thereof; and 
(c) the steps proposed to be taken t o  

improve fiscal and monetary incentives 
and various other facilities at  export 
processing zones? 

THE MINSTER O F  STATE OF 
THE MINISTRY OF COMMERCE 
(SHRI P. CHIDAMBARAM): (a) Yes. 
Sir. 

(b) The Indian Institute of Foreign 
Trade in its Market Survey conducted 
for the Kandla Free Trade Zone 
in Jan. '90 had outlined some sugges- 
tions for the accelerated development 
of the Zone which included, inter-alia 
cncoura_eing trade with USSR on rupee 
payment hasis. lowering of value addi- 
tion norms, allowing trading activities 
in the Zone, automatic broad banding 
and the setting up of a Central Autho- 
rity for EPZs and 10O0/; Export Ori- 
ented Units. 

(c) These and other suggestions are 
under consideration. 

P 
,' 

Private Sector Putidpation ia Defeoq 
Prodoction and Exports - 

2520AMR151AHESH KUMARJ 
KANODIA . 
SRRI B. L. SHARMA I 
PREM - %- k: 
SHRI VIRENDRA SINGH 1 

SHR~ CHETAKP.-~S,,' 
CHAUHAN J - - -. ..-.+ 

Will the Minister of DEFENCE bc 
pleased to  state : 

(a) whether the attention of the 
Government has been drawn to  the 
wws  item captioned "PEC t o  involvc 
private sector in defence exports" 
appearing in the "Hindustan Times" 
dated July 19, 1991 ; 

(b) if so, whether the Projects and 
Equipment Corporation of lndia ap- 
pointed by the Union Oovemmmt for 

E ornoting and exporting defena  rc- 
tad s t o r e  has decided to eacowagc 

private Ecdor 'ciprtioa in dcf'eaa 
prabetioaan 8"" exports; 

(c) if so, the details in this regard 
and the criteria and terms and condi- 
tions of their appointment; 

(d) whether the Industrial Policy 
Resolution of 1956 is also proposed 
to be amended to tap the defence 
export market; and 

(e) if so, the details thereof? 

ITHE MINISTER OF DEFENCE 
(SHRI SHARAD PAWAR) : (a) Yes, 
Sir. 

(b) The PEC offers assistance to 
private sector units. including those 
engaged in production of defence 
related stores, in their exports. 

1 
(c) The PEC works out individua 

agreements with manufacturing con- 
cerns for the export ventures on a case 
to case basis. 

(dl No, Sir, 
(e) Does not arise. 

National Higbwrgs 
LC' - - '  ---- .--.--.- - - 

S H M  DATTAT ---- . < - w e  

"--". "* _ __ I - -.-I.'.- 
Will the Minister of SURFACE 
TRANSPORT be pleased to state : 

(a) the names and length of National 
Highways in the country and tbe 
States through which they pass; and 

(b) the names and length of Statc 
Highways under consideration for con- 
version into National Highways. State- 
wise? 

T H E  MINISTER OF STATE OF 
THE MINlSTRY O F  SURFACE 
TRANSPORT (SHRI JAGDISH TY- 
TLER) : (a) A statement is enclosed. 

(b) There is no  proposal at present 
t o  declare new national Highways. 
The w t i o n  of further additions to 
the A.H. grid would be takm only 
after daalirotion of tbe 8th Five Yenr 
P)tn, 




